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Appoi?ltment Order

12 W% / May, 2023

Hﬁf/To,
Il Ravikan
o} Afapia Shri Ravikant
3fUTeHe e 502, TTa 1 Apartment No. 502, Tower 1,
& nﬁh@w’ M3M Merlin Sector 67,
FFEH ™ Gurugram — 122001
TR — 122001

I3 / Mob: 9953555566
g-ﬁﬁl E-mail: 84ravikant@gmail.com

Fawa: srgameivaid # wyviar wwgier (2R tee) (omdd) & rafaaT ¥ R
T 9Te Srgdterd ([@ifeR) & =0 Frgfa

Sub: Appointment as Independent External Monitor (IEM) for implementation of
Integrity Pact (“IP”) in IRDAI

HEIGa/Sir,

Ry ST fafares iR o iR @rdereiuss) yRa & dhar 9e ¥ R
fafames fem 810 gT il ver @ urgur FAfyersh &1 Frored w fer sk aregt
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(ATIREh = it g gt 3 <qufer waghen @) & st % R g e 2)
Insurance Regulatory and Development Authority of India (IRDAI) being the regulatory
body for the Insurance industry in India executes various types of procurement tenders
majorly through GeM and e-procurement portal in a fair and transparent manner. The

Central Vigilance Commission (CVC) has advised implementation of Integrity Pact (IP) in
all the major procurements.
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In this regard, itis to inform you that you are hereby appointed as an Independent External
Monitor (IEM) for implementation of IP in IRDAI. The procedure for implementation of IP
shall be governed by revised Standard Operating Procedures (SOP) as per the CVC
circular No. 015/VGL/091 dated 25.01.2022. The role and duties of IEMs mentioned in
the circular dated 25.01.2022 and other terms and conditions are as per Annexure-|:

Sialatey
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